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The Sitting of the Business Advisory Committee was held on
Wednesday, 05th August, 2026 at 02:00 P.M. in MLA Lounge-I,
Legislative Assembly Secretariat, Old Secretariat, Delhi-110054, to
discuss and decide the allotment of time for Government Business for
the Sixth Session of the Eighth Legislative Assembly, scheduled from
07th August, 2026 to 11th August, 2026.

The Hon’ble Speaker/Chairperson of the Business Advisory
Committee informed the Members that the sittings of the Legislative
Assembly will commence at 11:00 A.M. The sitting will be held on
07.08.2026, 10.08.2026 and 11.08.2026. Subject to the exigencies of
business, the sitting of the House may be extended. Special Mention

under Rule-280 and other Notices will be taken up during the Session.

The Hon’ble Chief Whip informed the Committee that the following
three (03) Bills proposed to be introduced in the House during the

current session : -

1. The Delhi (Right of Citizen to Time Bound Delivery of Services)
Bill, 2026
& The Delhi Bed and Breakfast Establishments (Repeal) Bill, 2026

3. The Delhi Urban Shelter Improvement Board (Amendment) Bill
2026



The Committee was informed that the Assembly Secretariat have

received notices for the following to be tabled in the House :-

1. Report No. 01 of 2026 - Report of the Comptroller and Auditor
General of India for the year ended 31.03.2023.

2. Report No. 02 of 2026 - Report of the Comptroller and Auditor
General of India on State Finances for the year 2024-2025.

3. Notification No. 17(17)/Engg./DERC/2017-18/0A/5842/1660
dated Delhi, 19th March, 2025 and its Corrigendum  No.
17(17)/Engg./DERC/2017-18/OA/5842/70 dated Delhi, 22nd April,
2026 of the Power Department regarding the Delhi Electricity
Regulatory Commission (Terms and Conditions for Open Access)

(Second Amendment) Regulations, 2026 will be tabled in the House.

The Committee authorized Shri Mohan Singh Bisht, Hon'’ble
Deputy Speaker and, in his absence, Shri Abhay Verma, Hon’ble Chief
Whip to present the Fifth Report of the Committee on its behalf.

Place : Delhi (Vijender Gupta)

Date :(/August, 2026 Speaker/
Chairperson, BAC
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